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HOUSE OF THE PEOPLE
Tuesday, 16th February, 1954.

The House met at Two of the Clock 
[M r . Speaker in the Chair] 

QUESTIONS AND ANSWERS 

(See Part I)

2-55 P.M.

MOTIONS FOR ADJOURNMENT
I ncrease in price o r  Sugar-cane

Mr. Speaker: I have received notice 
of an adjournment motion from Shri 
R. N. Singh, which refers to the ques
tion of an increase in the price of 
sugar-cane, and the Government of 
Inda’s refusal to accede to the demand 
of the sugar-cane growers. I should 
like to know what part the Govern
ment of India play in this matter.

The Minister of Food and Agrkul- 
tare (Shri Kidwal): After debates
in this House, this year we had fixed 
the price of sugar-cane at a little 
higher rate than it was last year. 
Everyone knows that the prices of 
agricultural commodities are coming 
down, and if the price of cane is re
tained at the present level, the result 
will be that we will have only cane, 
and the cane growers will be in diffl- 
•culty, because our will fetch any 
price, and cane also will not be 
crushed. That has our experi
ence in 1952, and even in earlier 
years. Therefore it is not possible to 
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raise the price above the present 
level. This question came up before 
the House before we adjourned in the 
last session, and as I told the House, 
I had advised the people to have a 
conference at Ramkola, where I would 
explain the position. Now some of
the political workers advised the cane 
growers—it was the united effort of 
all the political parties—that if they 
discontinued the supply of cane to
the factories from the 1st February, 
then perhaps I would be able to an
nounce an increase in the price of 
cane when I addressed the cane 
growers at Ramkola. As soon as it 
was seen that notices were being serv
ed by the co-operalive society in
Uttar Pradesh to sugar-cane factories 
that supplies will be stopped from the 
1st of this month unless the factories 
are prepared to pay higher prices, a
press note was issued by the Food
and Agriculture Ministry stating that 
it was not possible to increase the 
price, but if any factory was earning 
additional profit on account of the 
high prices of sugar, the cane growers 
would be given a reasonable share of 
the profit. When I reached Ramkola, 
I repeated the same thing, and on 
that press statement, the co-operative 
federation withdrew the notice*
They said that they were satisfied
with the assurance that they would 
get extra price, so long as sugar wa& 
getting an extra price. When I 
reached Ramkola, all the other parties 
met me, and there they decided that 
they would accept the formula. Now 
there were two parties. One was 
the party led by Mr. Shlbbanlil 
Saxena, and the other led by the 
PSP. All of them agreed, and even 
Mr. Genda Singh who was in jail
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[Shri Kidwai];
sent a message that the strike should 
be cancelled,, and that this price 
should be accepted. The PSP leader 
who was there said that he would an
nounce his decision after he had con
sulted his other colleagues in Luck
now. But in Lucknow, he was over
ruled. ,

But what is the position now? 
There is no cane strike. There is a 
tussle going on between the PSP Icja- 
ders and the cane growers. The cane 
growers want 10 supply cane to the 
mills, but the PSP people are picket
ing it. Every factory in eastern U.P.» 
and western U.P. is getting its full 
requirements, and the Bihar people 
have been wise enough not to look to 
their proposal. There is no strike to
day. There are some factories here 
in the neighbourhood, and if any 
Member of Parliament wants it, I can 
arrange that he will go and see what 
the position is. The cane growers 
are anxious to deliver their cane as 
early as possible, but the PSP leaders 
are picketing the mills. That is the 
position.

•ft
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Shrl Kidwai: Only about 12 factories 
were affected by the strike. The stop
page of supplj  ̂ was in some factories 
for only one day, and in some others 
for two days. On the 7th February 
when the Ramkola conference was 
held, three fac.ories were working in 
the western zone, and one factory in 
the eastern zone. One factory start
ed working on the 9th February, and 
the factories here started working, 
since they knew the decision. Since 
then, this picketing has been started. 
I understand that it may be with
drawn, and even this formal 
withdrawal may be in a day or two.

Shrl Sarangadhar Das (Dhenkanal 
—West Cuttack): May I be permit
ted to say a few words in this con
nection? During the last session, I 
had given notice of an adjournment 
motion, and on that occasion, the 
hoit. Minister replied that the price 
had been increased, but 1 did not 
get the chance to say that the price 
had come down from Rs. 1-12-0 to
Rs. 1-3-0 and then went up to
Rs. 1-&-0 or Rs, 1-7-0. At that time, 
you, Sir, did not want me to explain 
the matter any more. As a result of 
that adjournment motion of mine not 
having been considered, there has 
been a strike, since the 1st of this 
month. If there is no strike, may I
know from the hon. Minister why he
is importing in such a hurry about 
one lakh of tons of sugar or something 
like that, as we have been reading in 
the Press now? If there is no strike, 
what is the necessity in the middle of 
the crushing season to import sugar?

Sbri Kidwai: I think there is some 
misapprehension. There is no hur
ried import. Last year the produc
tion was about 13:7 lakhs of tons, 
and the consumption was expected to 
be 17 lakhs of tons. We were carry
ing over 4 lakhs of tons, and there
fore we first estimated that we would 
import about 2 lakhs of tons, but we 
found that we should import more, 
and accordingly we have imported 2:5 
lakhs of tons.
3 P.M.

This year, production will be less 
not on account of any strike but be
cause Bihar and Eastern Uttar Pra
desh crop has not been good. It will 
be about twelve or twelve and a half 
lakh of tons. If the consumption con
tinues at the rate at which it was con
tinuing last year, we may have to im
port, between 1st April and 30th March 
next year, about 5 lakh tons.

Shrl Nand Lai Sharma (Sikar): 
Sir, I want to say a few words on this 
subject,

Mr. Speaker: I do not think that
is necessary now. We need not go 
into the merits of the question.



3 1  Kumbh Mela Tragedy 16 FEBRUARY 1954 Statement re Site for
New Steel Plant

Shri Sarangadhar Das: It you will 
give Us the figures that are supplied 
by the Technological Research Insti
tute in Lucknow, ^  to the weekly 
production figures, we will know the 
position.

Shri Kidwai: I can assure the hon.
Member that this year’s production is 
not lower than last year's.

Mr. Speaker: Order, order. I am
not concerned at all with the merits 
‘Of this case now. I wanted just to 
know as to whether the adjournment 
motion is admissible, and should be 
admitted.
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TWr* Speaker: Now, there is another 
:adjournment motion. As the hon. 
Member who has given notice of it 
wishes that I ŝhould mention it» I 
shall mention it. This adjournment 
motion is the same thing as was 
tabled yesterday—the same as the
three adjournment motions which had 
been disposed of yesterday. I do not 
think it can come again today.

Shri Nand Lai Sharma (Sikar): I
have got something fresh to say.

Mr. Speaker: I am not going to en
tertain that.

Shri Nand Lai Sharma: I am not
going to discuss it, but........................

Mr. Speaker: May 1 ask the hon.
Member to resume his seat? He will

see that a motion on an identical sub
ject was tabled yesterday, and my 
consent was withheld. The question 
is closed now.

Shri Nand Lai Sharma: i want to
refer to it, because Kumbh Mela is 
going to be repeated in other States 
also.

Mr. Speaker: Order, order. I do
not propose to hear that. The hon. 
Minister of Production will not make 
a statement.

Shri Nand Lai Sharma: Any time
for discussion on my motion?

Mr. Speaker: There is no discus
sion on that point. He need not inter
fere with the proceedings now.

STATEMENT RE: SITE FOR NEW 
STEEL PLANT

The Minister of Production (Shri 
K. C. Reddy): In my statement to the 
House on the 24th August, 1953, on 
the project for a new Steel Plant, I 
had indicated that the German Firms 
of Krupp Sc Demag with whom we had 
arrived at an agreement, would be 
asked to tender their advice on the 
location of the plant, its design, erec
tion and operation. Accordingly, the 
technical experts of the German firms 
visited the States of Bihar, West 
Bengal, Madhya Pradesh and Orissa 
and studied earlier technical reports 
and the Memoranda submitted by 
these Governments. They collected 
additional data, inspected the proposed 
sites, and held discussions with the 
Governments as well as with the Cen
tral authorities concerned. After a 
study and assessment of the material 
so collected, both here and in associa
tion with their top technical experts 
in Germany, they have recommended 
the location of the new Steel Plant at 
Rourkela in Orissa.

The Government of India have very 
carefully examined this recommenda
tion. They have considered the views 
of the Governments of Madhya Pra
desh, West Bengal and Orissa, on the 
report of the Consultants. They have 
also had the benefit of discussions with




